339 Matters Under

March 1983 and are continuously courting
arrest,

‘This has caused much suffering for
nearly six lakhs school children because this
strike has made their education come to
a grinding halt in 1,608 schools.

1 would, therefore. wurge upon the
Government to intervene in this very impor-
tant matter, and ensure that the school-going
children of Deihi in the 1,608 schools, hit by
the teachers’ strike and protests, are not
affected and that the teachers are given every
help, understanding and thought so that
they can return to work.

(vi) INDUSTRIALISATION OF MA-
HARAJGAN]J CONSTITUENCY
OF GORAKHPUR FOR ITS
PROPER DEVELOPMENT
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(vi)) NEED FOR ENQUIRY INTO
CLOSURE OF HALDIA DOCK

SHRI1 SATYAGOPAL MISRA
(Tamluk) : Recently, the Haldia dock was

closed for 9 days between 21.1.1983 and



